
CP NO. 26(ND)12016 
RT No.11412016 

Rajesh Gupta . . . Petitioner 

Versus. 

Ws Garg International Pvt. Ltd. & Ors. . . . Respondents 

Present: Mr. Rajansh Thu kral, Advocate for petitioner. 
None for respondents. 

Learned counsel for petitioner Mr. Rajansh Thukral seeks time to 

arguethernatterasheistogothroughtherecords. Listthematterto 

16.12.201 6 for arguments. 

November 29,20 16 * 
saini 


